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"962. SHRI INDRAJIT GUPTA: Will the 
Minister of SURFACE TRANSPORT be 
pleased to state: 

(a> the number of apprentice trainees 
working in the Cochin Shipyard; 

(b) the period for which these trainees 
have been working continuously; and 

(c) the reasons for not absorbing them so 
far if they have rendered continuous service 
for 4 or 5 years. 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PilOT)' (a) to (c). At pres-
ent 109 apprentices are undergoing training 
since Septem~r 1984 under the Apprentices 
Act. In addition, CSL has also taken 127 
apprentices in two batches of99 in June 1984 
and 28 in January 1985 respectively for inten-
sive training under the Company's own 
scheme. These intensive trainees could not 
~ absorbed earlier for want of vacancies in 
the shipyard 

Air-Strip for AI.Hi Island 

·963 SHRI PM SAYEED 
SHRIMATI N P JHANSI 
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Will the Minister of CIVil A VIA TION 
~ pleased to .. tate . 

<a) whether the decision to construct an 
air-strip at Agatti Island in the Union Terri-
tory of (_akshadw~p is bein~ implemented: 

(b) whether construction contract bas 
since been awarded to some firm and if ...0, 
the details thereof, including terms and con-
ditions; and 

(c) the estimated cost and the time by 
which the air-strip is likely to be compktcd'! 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION (SHill 
JAGDISH TYTLER: (a) Yes. Sir. 

@Postponed Question. 

(b) Yes. Sir. The wort ................ 
to the National BuildiDp CODIlructioD ec.-
poration Oft the liB of March, 1917 tbroap 
the International Airporls Autbority 01 
India by caUiDa tenders. 

The terms .Dd aenenaJ CODditioM of COD-
tnct are as per CPWD. AD tile coastruc:tioa 
material except cement &ad bitUJDeD are to 
be arransed by tJle coatnctor iDdudiDJ .. 
transportation to tbe project siIe. Ccmeat 
and bitumen wiD be iIsued by IDterII&tioaaI 
Airports Authority ofladia at Ma~ OR 
stipUlated rates JiveD in the AJic:emcut. 
Mobilisation advance equal to I~ of tile 
contract amount which wiD be reccwaable 
on pro-rata basis. wiD be pven. Security 
advance on material sbaD be panted Oft ~ 

ledion of material at Maoplorel Aptti. 

(c) The projccf is estimated to cost approx-
imately Rs. 7.20 crores aDd is likely to be 
completed by the end of M~ 1988. 

~7. PROF. MADHU DANDAVATE: 
WiD the Minister of SURFACE TRANS-
PORT be pleased to state: 

<a) whether Union Government are.wue 
of the urgent need o( hiJh speed JIUICIlP 
boat service from Bombay to Panaji-
ManpJore; 

(b) if so, the reasons for not IMDJ clear-
ance to the applications received (or iDtro-
ducin, such a service; 

(c) the parties from wbom the project 
report tOJ'dher with requisite technical 
details have been recei¥eCl; aDd 

(cI) the time by which acccsaary deaJaace 
will be given so that the senice could be 
introduced without delay for the benef"d 01 
the backWaI'd ~onkan teaion'? 

THE MINISTER OF STATE OF THE 
MINISTR Y OF SURFACE TRANSPORT 
(SHRJ RAJESH PILOT): C.) to (d\. A pro-


